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expressed their difficulties in regard to
procurement of essential supplies.
Government have taken all possible
measures to meet the shoriages in the
region.

Withdrawa] of Cases pending in Court
by C.B.L

361. SHRI NARAYAN CHOUBEY:

Wil] the Minister of HOME AFFAIRS
be pleascd to state:

(a) whether it is a fact that CBI
has withdrawn varioug cases, pending
in courts, which were filad as a result
of Shah Commission of Enquiry;

(b) if so, the details thereof; and

(¢) whether the Ministry had given
permission to withdraw these cases?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME ATFAIRS
AND DEPARTMENT Of PARLIA-
MENTARY AFFATRS (SHRKI P. VEN-
KATASUBBAIAH): (a) to (c¢) So far
as cases pending in the Courts, which
were filed as a result of the Shah
Commission of Enquiry are concerned,
in the following two cases, the appro-
priate courts have discharged the per-
song against whom charge-sheets had
been filed:

(1) RC 1/78-SIU(SIB 1) relating to
institution of criminal proceedings
against certain officers and suabjecting
them to humiliation without justifica-
tion, and

(2) RC 2/78-SIU(SIB II) relating to
demolitiong jn Village Kapashe:a.

Another case RC 2/78-S1U(SIB.I)
relating to the detention of Shri Bhim
Sen Sachar and others was dropped
by the Special Court and after further
examination of the case. a closure
Report was filed by the CBI waich was
accepted by the Court.

In another case, (RC 1/78-SIU(SIB.
1) relating to alleged preparation of
designs for Congress Party Posters by
DA.V.P., Government have recently
tome to the conclusion, after further
examination of the case and with ap-
Propriate jegal advice that action.be
taken gy per law for withdrawal of

case,
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Agitation in Eastern Region

362. SHRI HARINATH MISRA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) the magnitude of discontent ang
agitation in the Eastern Region of the
country;

(b) the wvarious forces working
openly or invisibly behind thig agita-
tion; and

(c) the remedial measureg that have
been taken or are propscsed to be
taken to meet the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (c) Certain areag in the North
Eastern Region have rem-:ned dis-
turbeq due to secessionist activities of
some insurgents groups. Xecently,
there has been wide-spread agitation
over the issue ‘foreigners’ n Assam
and to some extent, in Manipur and
Meghalaya. There have alsc been
clashes between tribals and non-tribal=
in Tripura.

Government are aware that certain
foreign elements have been encourag
ing and giving assistance to insurgents
and secessionist elements.in the NE
Region. Governm:2nt are also aware
that some communa] organisations are
instigating agitation not only in the
NE Region, but alsp elsewhere. Gov-
ernment are keeping a close watch
over the situation and have taken
appropriate measures to dea] with it.

Supply of Coal to Thermal Power
Stations

363. SHRT AMARSINH V. RATH-
AWA: Will the XMinister of INDUS-
TRY be pleased to gtate:

(a) whether Government have issu-
ed orders to the railways to give top
priority for the movement of coal to
Thermal Power Stationg in the

country;
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(b) whether it has any effect on (SHRI CHARANJIT CHAMANA): (a)
other industries like cement, coal, che- Yes, Sir.
mical, rayon and cotton ete.; and (b) and (¢) Thz Railways do not

maintain figures of coal loading for all
industries. Tota] loading cf coal ani
loading of coal for power houses,

(e) if so, the details thereof?

THE MINISTER OF STATE IN cement plants and the cotton industry
THE MINISTRY OF (NDUSTRY are as under: —
Total Loading of Coal for :
Loadingof =~ ——
1980 Coal Power Cement Cotton
House Plants Industry

(Daily average in terms of 4-whecler wagons

January . . . . . . 8968 2913 363 130
February . . . . . . 9‘291 3323 341 97
March . . . . . . 0251 3287 367 94
April . . . . . . 8876 3299 339 110
v @bt W wfefom gfemd (b) whether Government are con-
- sidering to review its poli ith re-
. 364 st T . P TR gard togsmalrles::ale ;:dgst;?e’;-“;nd B
HAY I FaTv wr O FGA fF o H
(%) ¥ 7g &= ¥ fe Bw = w@daar (c) if so, the details thereof?

Ffadt *v §% wfafam glfaad sz w&
#T IETq q@I & fa=radg &
THE MINISTER OF STATE IN THE

(@) =fz &, @ wwwT & fawic zm MINISTRY OF INDUSTRY (SHRI
m‘"“‘ ¥ w9 T At fig s AR CHAPRANJIT CHANANA): (a) to
(c): 834 items have been reserved for

production in the small scale sector.
These items are constantly reviewed
by a Standing Committee set up for
the purpose. This Committee also re-

() war frdy dug weer ¥ g oA &
Y qAT wY qar g R am feay 27

g HETA E wew we s qATE AT commends ~ reservation of addi-
o tional items as well as de-reserva-
(v) & (q) T TR WA e § tion of items, if found necessary. Re-

cently, the list of items reserved for
¥ the small scale sector was expanded

from 807 to 834 items. The nomencla-
ture of certain items already reserved
has also been cnanged with a view to

vation of It for Small Scale making the items more specific.
Industries
365. SHRI AHMED M, PATEL:
. Assent to St B
Will the Minister of INDUSTRY ate Rills
be pleased to state: 366, SHRI SOMNATH CHATTER-
‘(a) the details of items meant for JEE: Will the Minister of HOME AF-

ampll scale industries; FAIRS be pleased to state:





